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(a) whether Vizag-Bailadila Railway 
Hn« has ban damagad due to cyclone;

(b) if ao, the total estimated toss of 
damage; and

(c) how tong It witttaketo repairthe line?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES); (a) The Kottav- 
alasa-Klrandul Line, which serves the Baila- 
dila mines, was damaged during the recent 
cyclone.

(b) Th« toss due to damaga to Railway 
lines is Rs. 8 crores approximately.

(c) The line has been restored to traffic 
on 22.6.90.

Expansion of Ralhways In Bihar

1996. SHRI RL.P. VERMA: Will the 
Minister RAILWAYS be pleased to state:

(a) whether Railways have made future 
plans for the devetopment and expansion of 
railways in Bihar State;

(b) If so, the details thereof;

(c) whether the Railways have received 
any such proposals for Bihar Government;

(d) If so, the details thereof; and

(e) the actton taken or proposed to be 
taken on those proposals?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) No, Sir.

(b) OoM not arls*.

(e)and(d). Government of Bihar had 
euggested, In the past, oonstructton of fbl- 
towing new Hnes and gauge oonverstons:

Newlines
Kahalgaon

WHU»nAn$w0ra 242 

L La I m at I a

li. Ranchl-Glrdih, via
Hazaribagh

iii. Deoghar-Dumka

Iv. Dehri-on-Sone>Pipra-
dih'Jadunathpur- 
Bhavnathpur

v. An’ah'Sasaram.

Gauge Converstons (MG/NG to BG)

I. Muzaffarpur-Narka-
tiaganj

ii. Katihar-Jogbani.

(e) Survey for Ranchi-Hazaribagh new 
line has iMen approved. Survey for Dumka- 
Manar Hill will be taken up in 91 -92. Sun̂ ey 
for the gauge oonverston of Muzaffarpur- 
Narkatiganj-MG to BG has recently been 
completed. At the Instance of the Govern­
ment of Bihar, RITES have submitted a draft 
report for Dehrion-Pipradih-Jadunathpur- 
Bhavnathpur.

H.O.R. Quota at Jalandhar Station

1997. PROF. PREM KUMAR DHU- 
MAL: Will the Minister RAILWAYS bepleased 
to state:

(a) whether ha has received any repre­
sentation that there is no H.O.R. (High Offi­
cials Resen/atlon) quota at the Jalandhar 
City Railway Station in the frontier Mail and 
Jammu Tawl Mall;

(b) If so, w îth«r(3ov»rnm«nt propose 
to altot H.O.R. quota in those trains at Jal­
andhar City In view of the fact that large 
number of V.I.Ps have to bowd trains from 
this station; and



243 Written Answsrs AUGUST 21.1990 Written Answers 244

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) Yes. Sir.

(b)and(c). An Emergency Quota oftwo 
first class berths in 2904 Frontier Mail and

two second class sleeper berths by 4034 
Jammu Tawi Mail is available at Jalandhar 
City Railway station. In addition, the follow­
ing Emergency Quotas are available in these 
trains at the train originating stations which 
may also be availed of by the VIPs broarding 
from Jalandhar City:

A d AC2^Tier First Class 3'Tier

1 2 3 4 5

2904 Frontier Mail at Amritsar 2 4 2 4

4034 Jammu Tawi Mail at 
Jammu Tawi

2 4 2 6

Reservation for Handicapped in N.E.
Railway

1998. SHRI RAM BAHADUR SINGH: 
Will the Minister RAILWAYS be pleased to 
state:

(a) whether any reservation quota for 
employment ofthe handicapped in the North- 
Eastern Railway Headquarters was fixed by 
Government in 1986, 1987 and 1988;

(b) if so, the details thereof;

(c) the number of handicapped em­
ployed during these years (year-wise) against 
the reservation quota; and

(d) the reasons for the shortfall, if any, 
in their employment there?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) and (b). In 
terms of extent instructions of the Govern­
ment as adopted on the railways, 3% of the 
vacancies in Group ‘C  and Group 'D' filled 
by direct recruitment is reserved for the 
physically handicapped candidates. This 
comprises 1% each for the visually handi­

capped, the hearing handicapped and the 
orthopadically handicapped. Employment of 
the physically handicapped will, however, be 
only in jobs indentified as suitable for them.

(c) and (d). Irrformation is being col­
lected from the North Eastern Railway and 
will be laid on the table of the Sabha.

Container Corporation of India

1999. SHRIPRATAPRAOB. BHOSLE: 
Will the Minister RAILWAYS be pleased to 
state:

(a) whether a Container Corporation of 
India has been set up under his Ministry:

(b) if so, the number of appointments 
made so far category-wise with criteria 
adopted therefor in the Corporation;

(c) whether some more similar Under­
takings are worthing under his Ministry;

(d) if so, the names of these Undertak­
ings with criteria for recruitment of staff and 
officers adopted in each of such undertak­
ings;


